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Declaration or Assets and Liabilities

...........................................................

Year 2-02%' =23.

I R“HENDR&?"’WPAR son/daughter/wife of MTL?.S’:\TY‘\.N&RA\{ANMPD[) DAR

herein below the details of the assets (immovable, movablé, bank balance, etc.) or myself, my spouse

and depend,‘a'nts"_‘ - :

A Detaiié'of movable aé'sets

B

‘ (Asset_s_ﬁ_iﬁjointjﬁamc indicating the extent of joint ownership will also have to be given)

SI. | Description Self Spouse name (s) | Dependant-1 Depcndant—i Depeﬁdant—j.’. k
Mo, i : oo |[PRIYy oeueBHVMTIR Y | Lk
i Cash ; v 7
OR8 k- ARG * : 10,000 L000o .
Deposits,  In| 10606 | B S, e i
Banks, Finangial] > 1 . 5 g e
|0 |Institutions And|. 720,000 L. | Vgl | Resve e
i b INon-Banking bl S0 ‘ 2
T | Financial © ' :
g B _Co_t_ﬁpaﬁies
v Y T R :
q,\‘v Debentures . and 3
R shares ' in . — —_
| Companies
IR L | SR R SRR o aacy
L 9y s | F ._: pes .
ll\f”’\%df Postal . Savings,.’ ‘;_"." ¢+ Rolay fLs‘Eﬁu, L Policy,
? : LIC Policies, etc |»~ AA 2L o R :
' o JaRE Usc. Poliey | e Peitin
. (v) |Motor .. Vehicles| ' .
{@ (details of make, Juprr TD‘R‘
L~ e:c.) -S-U:’OT\’ - e o
45 BRZAAIAS2| | i
(vi) |Jewellery (give A ; fiu
details of weight|- G oLD-LOSEn
and value) e 21 :
\
(vii) | Other -assets, aiay
* |such as values of R, —
claims / interests ]

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock ,Exch‘ange in -

respect of listed companies and as per books in the case of non listed companies should be given.*

Dependant here means a person substantially dependent on the income of the employee.



Details-of Immovable assets

[Note: Propeities in joint ownership indicating the extent of joint ownership ‘will

have to be indicated]

also

Sl
No.

Description

Self

Spouse name (s)| Dependant-1

Dependant-2 | Dependant-3

(i)

Agricultural Land
- Location ()

- | - Survey number(s)

- Extent (Total
measurement)
- Current market value

(iD)

Non-Agricultural Land
- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

(i)

Buildings (Commercial
and residential)

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

Z,DisMar
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(iv)

Houses / Apartments,
o

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

)

Othér (Suqh as

interest in p_ropet‘tjr)

@

I give helem beIow the detalis of my I1ab1htles / over dues to pubhc f' nanc:a] mstltutlons and

government dues:-
[Note Please glve separate detalls for each 1tem]

Sl Descrtpﬂon Nnme&ndd:css of Bnnkl Amountoutsfaudmgu .
No. [-% : Financial Instifutions(s) /- O siasniidiiaataiiaiaomsobusestns
o R ki Department (s) ! ;
(@ | Loa_ns from Banks ; o :
(ii_) L_oaﬁs frqm ﬁ_n_a;_lc_ia_l insﬁtutiohs__. ; S,
[ GovernmentDues S ; FAE
“+ " (a) dues to departments dealing w1th : et ——
governmentaccommodaﬂnn et |2 RS piats i s
(b) dues to departments dea[mgwnh S e ‘
supply ofwater b —_— e




. .(c) dues to departments dealing with
. supply of electricity

(d) dues to departments dealing with
telephones

(e) dues to departments dealing with
governments transport (including
aircraft and helicopters)

(f) Other dues, if any

Ll —_—

(b) |

Income Tax including surcharge
[Also indicate the assessment year
upto which Income Tax Return filed,
Give also Permanent Account

- Number (PAN)]

| g 1 S
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(i)

Wealth Tax [Also indicate the
assessment year upto which wealth
Tax return filed.] -

(iii) Sales Tax [ Only in case of

proprietary business]

(iv) Property Tax

O Pirsoaat Bl

GPF/CPF/PRAN No. -

Gender

Date of Birth ; - | O ,
Class/Group ‘ -

Cadre

i _HomeDistrict_' .

?Tija,La -\\asé

- [

(M/F)

(o) '\ o‘.g_o (DD/W/YYYY)_-

Caa

(AIBIC)

T

(Full Name e.g. B.A.S. B1hal Admlmstlatwe Service, iy

i S S.- Blhal Semetanat Semce etc)

KA’\'I WAR

ik héreby declare that the a bove details are true to the best of my kndwledge' and belief. 3

Pligey oo o e

Date: :

“Notes

Sféﬁzitute G AV, 3 o 4

Name of Elnployee o Htt\.\pﬁ. Q P opPDp F\ Q :
."DeSIgnatwn O BRI AT ENDENT
Deparfment g Vel P AT N g :

Please sign each page of the dec]aratlon Asset declaration form must be A4 size
white paper with computel typed (smgle s:de) in prescribed for mat




